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CALLNG ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE 

REPORTED LETrER FROM PREsmZNT or 
NORTH V1ETNAM TO mE PREsmENT 

OF INDIA AND TID: 
REPLY THERETO. 

Mr. Speaker: The House will now 
take up the Calling Attention Notice. 
Shri Indr_iit Gupta. 

Shrl IndraJIt Gupta (Calcutta South 
West): I do not see the Minister here. 

Shrl Harl Vishnu Kamath (Homan. 
gahad): What i.!l Parliament comin, 
to? The Minister Of State is also 
absent. 

Mr. Speaker: When an item is call-
ood. the Minist"r ought to be her" .•.. 
(InteTTUptiona) . 

letter to President (CA) 
Shrl Harl Vishnu Kamatb: The Gov. 

ernment is disintegrating. 

Shrl Natb Pal (Raiapur): It is 
chaotic. 

The Minister of State In tbe MInIa-
try of Railways (Dr. Ram Subhq 
Singh): On bebal! o! the Minister of 
External Affairs I will read the state· 
ment when the Question is raised .... 
(Interruptions,. 

The Minloter 01 Parllameotar), 
Affairs and Communlcatloas (Shrl 
Satya Narayan Sinha): I see the 
obj('ction raised today, I appreciate 
the feelings of the hon. Members. 
hope in luture such things will not 
happen. 

Mr. Speaker: Then, I will take uP 
the next item. 

Shrl Harl Vishnu Kamatb: It i. veT)' 
bad. 

Shrimati Renu Chakravartty (Bar· 
rackpore): We nrc not going to tole-
rate it.... (Interruptions). 

Mr. Speaker: Order, order. Ali hon. 
Members will resume their seats. I 
have said that when an item is on the 
agenda the concerned Minister ought 
to be present here and tbat this .hould 
not happen. The Leader of the House 
has assured us that this would not 
recur. What else is required~ 

Shrl H. N. MukerJee (Calcutta Cen-
trail: Now the Minister of State ha9 
come, it should be laken up. When 
an itpm io; put down in the agenda, 
it sbould bo taken up. 

~ ~ .. ~ (~<ml) : 
~ ~, ;;rar r.mT 'fl1i lTllT'f q't 
mlfT <111 ~, 11ft<: ~ ~.'IT...rr 'Itt ~ 
~ m<f it m:-.m: lfit ~T '\"1 'iT fir. 
on i'w. ~ ~ ~~, tf-.ift <'rTm ~ 
~ ~ 'fIflit I ,m 'I'J!lf meR 
~ ~ qr 1fT ~ ~.n1T ;;rr-Pt« I 

m<ft~t~m~~ 
,.Itamfi~'I'R'Ill:~~~~r ~ 
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["IT Q'lil( ~ ~llr] 
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fllfifw WL~ it ~ !IIr.I ~ 
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Shrl H. N. MukerJee: I can under-
stand the Government telling you that 
for certain reasons one of their 
spokesmen was held up somewhere 
and that is Why there was a little 
delay in his arrival. But I cannot 
understand how Government can, with-
out assigning any ascertainable reason, 
ask for postponement ot answer to B 

question in rcagrd to a matter which 
has been put on the agenda by yourself. 
When we come here with this agenua 
papcT in our hands we are entitled to 
!1<lVe answers on whatever matter IS 
here un css we are told on suffi('i~nt 

reasons that Government is not in a 
po:;ition to gin' an answer. When you 
put down this matter on th£, order 
paper, it is incumbent on the Govern-
1nt:'l1t to gi\'c an answer. We suspc:ct 
that the answer is being withheld on 
account of the presence at the moment 
in this country of a foreign di~nitary. 
We take a very st'rious view of the 
matter, P'Hliamcnt is inhabited from 
expt' ''ising its view~ nnd Government 
doe~ not give a factual ansWer to a 
question asked becau~e ~ome fOTf'ign 
dig'l1if~lry is in thb country at this 
moment, Then we better quit and 
shut up shop n~ far ns Parliament i~ 

concC'rned, 

Shri Ranr;a (Chiltoor): Sir. there 
,,"'IS sueh :l lot of talk ahout thp BP-
pn1ntmf'nt of th(' Lencirr of the House 
and W(I do not know wh~' and how 
thn," (':lmE' to thf'ir decision after 
havin,t! ,mootC"d so many names. Now, 
1h(' 1.":1 lpr of th:~ Hou~f', unfoMunately 
for him~elf. when he was functioning 
iI~ (,I'il'r Whip. wm; a little mpre 
err' 1 \\ •• th:m hp ~('('ms to h(' today 
as the Leader of the House, Earlier 
nl~o. only today. thf' Finance Minls-
tpr was not here and the PlanninJ{ 
'Minister was asked to deputl!e for 

(CA.) 

rum. There wu some dwatiaiaction 
expres~d over that matter alao in 
this House. Then, this Minister of 
State comes in like a primo don1l4 as 
if, he is not conscious of his duties to-
words this House and that he should 
be rushmg in here as Pandit Nehru, 
the late Prime Minister, used to rush 
in here from his chamber as soon as 
he found that the House needed his 
presence and he had his duties here. 
He used to have the decency of a.sk-
ing lor your pardon for being late. 
This gentleman comes here and shows 
as if he is not responsible to this 
House and as if he is not the Minister 
of Stale. The poor Lead~r of lhe 
House was ob:igcd to apologise-I do 
not know whethpr he has apologised 
to you. He only nH'ntwned in his 
usual fashion that b(' was sorry tnat 
the Minister was not there and. tht're-
fore. this item m<lY be postponed. This 
sort of non-l'!1al'ant treatment that the 
new Prime Minister has come to allow 
her Ministers to mete out to this 
Parliament wOlJl--i only show as if they 
art' clnxious to dcnigrote the prestige 
of thi~ House so that demo::racy can 
be weakened and they can comp to 
pnjoy more and more autocratic power. 

An hon. Member: 'It is very dan-
gell ous. (Interruption). 

Some hon. Membe" r088_ 

Mr. Speaker: Nothing more. 
I am glad that everyone is interest-

ed in upho'ding the dignity and pre-
stige ()f' thi~ House. I am equally 
concerned about it and ('ertainly. 
along with the cooperation of all Mem-
bers I ~hnq s,f-'C that it doe~ not d~nI
gr(lt~ or dl'~~rade or go down. We 
will upho'd it a9 far as we can. 

SomE" ob"ervations have fallen {rom 
thf' lip~ of Mr. Mukerjroc. Of course. 
1 {annot agree with all of them arid 
with <lIch an agitated mind he ought 
not to have madE" them I must repeat 
that when an item has heen put on 
the iH!f'nda and if for sOffil' reason the 
Mini..;tf'r cannot b<> present at the 
time when it ig expected to be called. 
then lhC"rf" ou~ht to be some informa-
tion conveyed to the HoUse which I 
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should just communicate to the Mem-
ber. that that is the reason and that 
We shall take It up at some other 
time. Till that item was called, no 
information had come to me. Then 
too there is no Minister who can just 
answer that. There ought to be some 
arrangement made in this respect that 
('ither some other Minister should b ... 
briefed to answer that or some expla-
nation might be sent to the House 80 
that I can giye It to the House and ex-
plain it and then we could proceed 
with the other business. 

Shrl Satya Narayan Sinha: I entire-
ly agr"" with your suggestions. As I 
have said before. lliiuch things win not 
happen in futurt.'. 

Shrl Surendranath Dwivedy (Ken. 
drapors): The Mini.~tpT ha~ come. Let 
us take it up. 

11ft ,.;r~ 1:('q 'l<l'l (~). t;!t>ru 

~. Ii' 0;0'1 'liT <1fT'f fu:rr.rr 'ifT1F!T ~ 
R> 'Wf it :mr 'f) ~ iii! ~ roof 'R 
ii ~, lM"I1f;fr ~ roof 'R m ~. 
on'l"'f ~T v;fT ~ ~ ill'T ~. 'R'IiT 
~'1(lT'l1iTqi~' 

~~ m'T~~I!IT'f"" .3 ~ I 
Shrl Jndrajil Gupta: 1 call the at-

tention of the Minister of External 
Affair!' to the following matter of 
urgent public importance and I re-
quest that he m<.tj' :-nJkt: :1 slakment 
thereon:-

The reported letter from the 
Pre"irlent of North Vietnam to the 
President of India and the reply 
sent thereto. 

Th~ Minister or Edemal AIr.ln 
,Shrl Swaran Slnlth): Mr. Speaker. 
Sir. 1 have first to apologize for hav-
ing come latr.. 1 do not want to give 
any excusl.~. I fully agree that if one 
or us ip: nqt prf>~ent. somebody else 
shoulrl k· able to explain. This win be 
fo:)owp-j and T am sure that there 
.... ould be nO cause for complaint in 
futUre. 

(C.A.) 
In regard 10 the Call1ni AtlentioG 

Notice, may I say this? 

A letter dated 24 January from 
President Ho Chi Minh addressed to 
the PresIdent of India was received 
through our Consul General in Hanoi. 
In this letter President Ho Chi Minh, 
besides reiterating the D.R.V.N. posi-
tion. has expressed the hope thai 
India a. Chairman Of Ihe International 
Commission for Supervision and Con-
trol will fulfil its obligations under 
the Geneva Agreement. We have 
learnt that letters have also been 
sent by President Ho Chi Minh to 
other Heads of State. 

In hi~ reply to Prcsidnet Ho Chi 
Minh, the President of India has ex-
pressed ~ympnthy for the sufferings of 
1he pC'opll' of Vietnam nnd for the 
aspirations of the VielnamE'se people. 
The Pl'f'sidenl hus l'xpressed disap-
pointment that OUr hope that the 
stoppage of bombing would lead to a 
iowi.!ring of tensions and r.venhmlly to 
a nt'gotiatcd peal'£' in Vietnam hale 
not rnat('ria'iserl. HI' hu!ol rNIt!lrmrd 
India',!'; obi l'cti \'{, to work for Ow re-
duction of tcn~ions nnd elimination of 
conflict. The Pre~idE'nt has also re-
iterated India's l'f'solvf". as always in 
the past, to cnde~voul' to secure the 
implempn11ltifln ()f thp provisions or 
thr G('n('va Agr('cment. as far as it jJ 
possibh' in th(' prl'.<::t-'nt :"ituation, im-
partially and with despah·h. 

ThP Gov('rnm('nt of Tn(lia have 01-
wnvs been of the view that 3 peaceful 
~ol~tion ~hould be found to the Vkl.-
nam problem within thf' framf'w(wk 
of the Geneva Agreement. or 1954. To 
thi~ ned, the Government hove lx·,.n 
in tou("h with othf'r ('fllmtrie" intc'rt'sL 
ed in flleeinf! th(' C'~tFlbljshm(·~lt. or 
peace in Vietnnm. It mlJ~t b(· admitt-
ed, however. that 5-0 far 11 hB~ not 
been p"".ible to help tho.e principally 
concem~d in the reconciliation of 
thp.ir vir",!':. 

Shrl Indrajlt GIIPfa: Binet' the 
pOIltlon of Jndh in thL, matter cannot 
be equated wilh that of the oth .... 
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[Shri Indrajit Gupta] 
States to whom also President Ho Chi 
Minh had addressed a letter in view 
of the fact tho t kldia is the Chairman 
of the International Control Commis-
sion, and, therefore, has a special res-
ponsibility, may I know what specific 
steps Or attempts Government has 
been making to bring about the con-
vocation of a Geneva type Confer-
ence for settling the Vietnam question 
and whether it is a fact that such at-
tempts are being obstructed by the 
.tand of the United States Govern-
ment to the effect that the United 
States was not a party to the Geneva 
Agreements of 1954 and if so, Why is 
that not being made clear? Is it be-
cause of the fear at displeasing the 
Americans and losing their aid? 

Shrl Swaran SIngh: It is true that 
India has a special position, being the 
Chairman of the International Con-
trol Commission and in that capacity, 
President Ho Chi MInh has rilhtly 
reminded us that India has to ensut:'e 
that the functioning in the Interna-
tional Control Commission is in ac-
cordance with the Geneva Agreement 
and the Protocol and we have ex-
adly reassured President Ho Chi 
Minh that we have always attempted 
and endeavoured to function in such 
a manner as to discharge our obHga-
tions under the Geneva Agreement 
and the Protocol. 

About the second question that he 
asked as to what special steps we have 
taken for reconvening the Geneva 
type Conference, I would like to re-
mind the hon. House that this is a 
rna! ter in which we, as Government, 
would be very much interested if a 
Geneva type Conference could be re-
convened. I would, however, like to 
add thnt the move for convening such 
a Conference does not exactly fall 
within the functiOning at the Inter-
nRtional Control Commission as s\..LCh 
under the Protorol and the Geneva 
Agreemen!. It is for the two Co-Chair_ 
men to bke an initiative in that res-
pect. We have been in touch with 
the two Co-Chairmen also but at the 
present moment, it has not been poa-

(C.A.) 

sible for a Geneva type Conference 
to be convened. 

Shri Indrajit Gupta: The secood 
purl uf my question which was most 
important has not been replied to. I 
wanted to know whether those at-
tempts were reary floundering 
against the stand of the United States 
Government that they were not a 
party to the Geneva Agreement, and., 
therefore, a Geneva type Conference 
could not he called obviously if the 
United States did not PlU"ticipate in it. 

Shri Swaran Singh: I cannot speak 
on behalf of the US Governmel\t u 
to what their attitude on this is. 

Shrl Ranga: I hope not. 

Shri Swaran Singh: .. But I have no 
information that they are opposed to 
the convening of a Geneva type Con-
ference. At any rate, they have never 
said to us that they are opposed to 
the convening of a Geneva type con-
ference. 

Shrl Barish Chandra Mathur (.!'a-
lore): In view of the rea 1 danger of 
escalation of trouble there and our 
immediate anxiety and special respon-
sibilitv and in view of the fact that 
one 'of 'the main objects of the visit at 
the Vice-President of the United 
States is to discuss this matter with 
the han. Prime Minister-she might 
correct me if I am wrong-may I 
know whether <he has given any spe-
cial consideration to this matter and 
taken any initiative to see that this 
trouble is ended? 

The Prime Minister and MInister ef 
Atomic En~rgy (Shrlmatl Indira 
GandhI): J have not yet met the 
Vice-PresIdent at the United States. 

Shri BarIsh Chandra Mathur: It is 
not a queation of not havlnl met the 
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US Vice-President. I want to know 
whether the hon. Prime Minister has 
considered this matter in view 01 the 
real danger of escalation and the im-
mediate danger to this country and 
our special responsibility and interest 
in the matter. It is not as if she will 
{~onsider it only after she has seen the 
Vice-President of the United St.tes. 
The Vice-President of the United 
States has come, and he has stated 
that one of the main objects is to dis-
cuss thi .... So, as a matter of fact, the 
Aon. Prime Minister must have al-
ready considered this matter. I want 
to know whether she proposes to take 
.any initiative in the matter. 

Mr. Speaker: Would she disclose it 
to tht., House first and then discuss? 

Shrl Barish Chandra Mathur: 
want to know whether she wants to 
take initiative in the matter. I do 
not want her to tell Us what steps she 
is going to take. I want to know whe-
ther she has considered this and whe~ 
ther she will take the initiative and 
whether she realises the danger ot 
l:sc1ation of trouble there. 

Shrlmatl Iodlra Gandhi: think 
eVf'ryone is very acutely aware of the 
dangers ot escalation of this conllict. 
:-tIld we arE" al1 deeply concerned also 
In trying to establish peace in the 
al'('a. But, as we know from our own 
experience, it is not a:ways easy to 
get or to find common ground for 
people to meet. II any propositions 
a"re made. we shall certainly consider 
them. 

Shrl Trldlb Kumar Chall.hurl 
(Berhampur): In the context ot the 
visit ot the US Vice-President. may I 
know whether the US Government 
have made any specific proposals on 
their behalf in regard to the solution 
of the Viet Nam problem? Is it also 8 
fact that the US Vice-President 
want!' India to send a medical mission 
on humanitarian grounds to South 
Viet Nam to help the South Viet Nam 
Government there! 

Sbri Ranp: We should have oent it 
long ago. 

Sbri Swaraa SlDch: ~ the hon. 
Prime Minister has already said. the 
VIce-President of the USA has not 
yet met her. I did :1flV.' a meeting 
with him, but it was nut lung (,llough, 
and this meeting might br continued 
in the afternoon. No proposal hal 
yet been made to us for sending any 
medical mission. 

Shrl Ran,a: We should have sent it 
On our own initiative. 

Shrl Swaran SlDrb: I am answer;'111 
the question which has been put to 
me. 

Sbrl Ra",a: We had sent one to 
South Korea, and during the earlier 
days We had sent on~ to China also. 

Shrl Swann SlDrh: The other part 
of the question was whether any spe-
citle proposal had been made for the 
settlement or the solution or the Viet 
Nam problem. We are not directly In-
volved that any specific propo~al 

should be put to us. The House Is no 
doubt aware that the President of the 
USA did make some statements, anel 
the other statesmen of the USA have 
also made statements on different oc-
casions about their approach to thll 
problem. and there \g no specific solu_ 
tion which has been discussed with 
US on this issue. 

Shrl Ranp: We have a humanita-
rian mission; it was our responsibl-
li1y to have B~nt the medical missIon 
on our own initiative. 

8brl N. SreekaDtao Nair (Quilon): 
May I know whether, In view of the 
tact that there is danger or a greater 
intensification 01 the C'on6ict in Viet-
nam. we have requested both sides and 
asked the North Vie-tnam and South 
Vietnam Governments to give better 
edoperation to the Control Commis-
sion so that we may achll"vE" lomt! 

amount Of ~e ... tion of hostilitieo at 
n prelud(" to flnding ways and mean.): 
tor a settlement? 

Shrl s ........ 81nKb: It has alwaY" 
been our endea\'our to function in I 
correct way according to the Protocol 
in the discharge of our functions al 



FooC£ Situ4ti<m FJl:BRUARY 11, lHe in We.t 

[Shri Swaran Singh] 

Chairman of the International Con-
trol Commission. We have always 
been urging upon all the parties that 
they should fully cooperate with the 
International Control Commission. 
The International Commission for their 
part have been trying to discharge 
their obligations in a most impartial 
way; while discharging these fUnctions, 
sometimes one side and sometimes the 
other have grounds of criticism against 
us. 

lZ.ZZ brs. 

RE: MOTIONS FOR ADJOURNMENT 
FOOD SITUATION IN WEST BENGAL 

Mr. Speaker: I have received notices 
of thrf:"e adjournment motions today 
also-the serious situation in West 
Bengal due to the Centre's failure to 
supply adequute TiCl". wheat and kero-
sene oil, and poliee ftrin~ in Basirhat 
resulting in serious injuries to 9 peT-
ItOns. 

May I know if the Minister has any 
statement to make:, 

The Minister of Food, AlO'leultare, 
Community Development and Coopera-
tion (Shrl C. Subramanlam): We have 
no inrormation yet. We are trying to 
g(·t information from Calcutta. As 
soon as it is BY'8.ilable and it is ade-
quate. I shall make a statement in 
thp afternoon. 

Mr. Speaker: Shall I ke~p it pend-
ing till afternoon? 

IIbrl C. Subramanlam: I sha'i try 
my hest to get infonnation. But if 
it is not ovailable hy then. I would 
crave your indulgence. 

Mr. Speaker: Tomorrow? 

Shrl C. Subramaniam: On Monday it 
mlly be taken up. I shan try my best. 

tft J'II" ~ ~ (~) : 
~~~,,"lml'f~¢I'ro;~~ 
'ITtf ~) ~1 f1r!;r 'lIT'I'T ~ I 

Bengal (Adj. M,) 

~ ~ : ~ C"\h~<~"" s\ 
'IT ;A lI'1f<llit 00 ~ "" ~ ~ 
~ \'!1fhhil fom i I 
Several hon. Members TOSO--

Mr. Speaker I can allow only one 
hen. Member at a timl!. 

Sbrlmatl Renu ChakravarUy (Bar-
rackporp): The situation in West 
Bengal IS nothing new. We do not get 
more than 129 grammes of rice, ana 
outside the rationed arens, in those 
modifled ration areas where we are 
supposed to get rice and wheat, we 
are not able to get it at all for weeks 
and months now. All this has come 
in the papers. Why is the Government 
not aware of this situation without 
giving extolling reports that every-
thing i. an right? 

Shri C. Subramanlam: According to 
the hon. ladv Membl'r, it is not 8 new 
situation. It "is an old situation; there-
fore .. 

Sbrlmatl Renu ChakraTartty: Not 
that. Ba:-;irhat is a modified ration 
area. There is absolutely no kerosene, 
nothing at an in that area. Why ha~ 
the Government failed to 100k into 
this situation and rectify this state of 
aff:lin;? It h8~ not done it. ThC" result 
is that there ha~ been agitation and 
shooting. 

Shrl S. M. Banerjee: (Kanpur): 
The reason why I tabl"d this adjourn_ 
ment mot ion Was that according to 
the press information available to us. 
there i~ a clear indication ot failure 
on the O::l.rt of thp Centre. because 
it says, 'Tt is reported. that the crowd 
had con~cted in Iront of the build-
inll d~manding increased ~lIpp1ies of 
rice. wheat and kero~("ne ... • Thi" 18 
thp situation not In Calcutta-If it w. 
In Coucuttn. one could understand 11-
thi~ i~ a :-;it u:lti'on 30 Or 40 mi1f'~ 

away from Calcutta where the modi-
fled rationing sC"hPme i~ th~rp. The-
hon. Minist("!' AAYs that he has 11(1 in-
fo""ation. 

Sbrl ItaJop (Chlttoor): He h .. said 
it is nothing new. 




